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Order 
Order 

Order with Signature 

Heard Fir. 13.V.B.2as, lened counsel fr 

the petitioner and Mr. .Z.B.Misra, learned Sr. Standin 

Ceun sel for the Central Govt rnrent merits. Hearing 

enclude. Jugment dictated and delivered in open 

ct as ncr separate sheets attachedto the record 

in 	167 of I-016C and the applicatn stanos 

dismissed leaving the parties to hear their own costs. 

Vice- Chairman. 

E 	26. d. 


